Amount in Rs.

A
A___|indepandent Financiat Craditors
1 |[indlan Bank 8/12/2021] 203,60,90,613] 203,60,90,513|Financlal Debt | 150,21,73,180] 190,21,73,180|No 26.89 0 0 [ q|
2 [state Bank of Indla 8/12/2021] 141,40,94,080] 141,40,54,080|Financlal Debt | 119,35,52,644] 119,35,52,644|No 16.87 o [ 0| q
Ingian Renewable Energy
3 |bevelopment Agency td (REDA) | 8/12/2021| 105,98,33,080] 105,98,33,080}Financial Debt | 100,20,36,809| 100,20,36,805|No 14.16 of [ 0 4
[StUgat Devélopment Fund {SOF,
4 Minlstry of Consumer Affalrs
Represented by IFQl Limited 8/18/2021]  57,19,86,086]  57,19,86,086|Financial Debt | 49,0075,250] 45,00,75,250|No 6.93 0 0 o 0
5 Central Bank of (ndia B/10/2021] _€5,13,56,858] _65,13,56,858| Financial Debt 54,24,67,156] 54,24,67,156No 7.67 0| [} ol [
6 [icici Bank Limited 8/12/2021]  44,8445794]  44,84,45,754| Financial Debt 40,12,01,663] _ 40,12,01,663|No 5.67 0 0 g 0
7 [sankofindia 8/11/2021] 41,7322,939] _41,73,22,935|Financial Debt 32,38,13,080] _32,38,13,030|No 4.58 0 0 al 0
8 |ioBt Bank Ltd 8/10/2021]  48,51,97,323] _ 48,51,97,323| Financial Debt 32,38,15,734] _32,38,15,734|No 458 0 0 o 0
s [union Bank of Indla 8/13/2021] _28,41,46,264] _ 28,41 46,264 | Financlal Debt 27,19,85,072]  27,19,86,072|No 3.84 [ 0 [ 0
10 |South Indian Bank Limited 8/11/2021] 31,0742,028]  31,07,42,028] Financial Debt 27,74,92,380] 21, 3.92 0] 0 [ 0
11 indian Overseas Bank 8/10/2021] 19,77.51503] 18,7251, Debt 18,22,33,906] 18,22 No 258 [ 0 0 0]
12 {federal Bank 8/11/2021| 18,23,22,588| 18,23,22,588}Financial Debt 16,43,31,814]  16,43,31,814]Ro 232 0| 0] 0 0
[Total 805,92,89,155{ £05,92,89,155 0] 707,51,73,638] 707,51,79,638| 0] 100.00 0 [ 0 0

Note:
1 to 12, Notes attached in seperate annexure as "Annexure to the List of Financial Creditors of Dharani Sugars & Chemicals Limited — Security Interest Captured as
per Form C".
13, Admitted amount is based on the amaunt outstanding as per the audited financial statements of the company & the interest workings shared by the

ontheb ings for the period from the date of of NPA by the ive claimant to the date of commencement of CIRP. However,
the Company has not applied interest on borrowings in the audited financial since the date of of the account as Non Performing Asset by
the respective banks / financial in:
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